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ACT No. XXVI or 1930.

&

[PassEp BY THE INDIAN LEGISLATURE.]

(Kecetved the assent of the G’-o'\uernor_ General on the 25th J’uly,
1930.)

An Act to amend the Indian Forest Act, 1927, for a certain
. burpose,
‘ HEREAS it is expedient to amend the Indian Forest

Act, 1927, for the purpose hereinafter appearing; 1t 1s
hereby enacted as follows: —

T of 1927,

1. This Act may be called the Indian Forest (Amendment) short e,
"Act, 1930. :

2. In sub-clause (a) of clause (£) of section 2 of the Indian Amendument of
Torest Act, 1927, after the word ‘‘ seeds,’” the word *‘ , kuth Ack XVI of
ghall be inserted, N "
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